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Conversion into broad gauge (•f u~s

Bangriposi Rail Line 

*221. SHRI CHINTAMANI JENA: 
Will the Minister of RAILWAYS be plea· 

sed to state: 

(a) whether the survey report on con· 

version of u~ ng i osi narrow g u~  

railway line into broad gauge in South 

Eastern Railway has been received by the 
Government; and 

(b) if so, when and the decision t.aken 
for the conversion of said railway iinc? 

THE DEPUTY MTNTSTE R IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIAMI:N· 

~  AFFAIRS (SHRI MALLTK· 
ARJUN): (a) Yes, Sir. 

(b) The survey report was received in 
bee. '81 and the same has been examined. 

In view of the project not being financially 
viable., it i~ not proposed to take it up. 

Accident prone ro:.td sections on national 

highways 

•222. SHRI SURAJ BHAN: " . 
SHRI ATAL BIHARI 
VAJPAYEE: 

Will the Minister of SHIPPING AND 
TRANSPORT be: p eased to state: 

(a) tletails of the 20 u 10st accident prone 
road ~ tiQns qn t:Qe. 'National Highways 

in the country and safety steps take.a on 

those sections; 

( b) specific safety steps taken on the 

Delhi-Ambala Sector of G.T. Road; and 

(c) number of accidents and damage to 

life and pro"perty involved on an average 

in a month on the Delhi-Ambala Section 

of G.T. Road? 

THE MINlSTER OF ST A TE IN THE 
Jv1INISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITA RAM 

KESRJ): (a) to (c). So far as National 
Highway arc concerned, Central Gov-

ernment are primarily responsible for t!leir 

development and mainten·ance only. All 

matters relating to road accidents . and 

control measure to ini i~  traffic a;;ci-

dents fall within the jurisdiction of the 

tate Police D epartments. While · the im· 
provemenl of Natio.nal Highways (viz. 
road geometrici;, widening, improvement in 
thickne s of road crusts, providing bye· 

passes, improving junctions and crossings 

and providing truck parking complex und 
resting facilitie'S etc. which intcr-alia take 

care of safety needs) are being taken up 
constantly by Government, as part of the 

development and maintenance of National 

Highways, there are a number of oti1er 
factors such as driver behaviour, vehic!es' 

condition, environment etc. which crlntri-

bute, in totality, to these accidents and 
m ay vary from time to time. Identifica-

tion of individual accident prone stretches 

is therefore not possible. 

The GT. Road, National Highway No. 
from Delhi to Ambala (212 kms length) 

has already a two lane carriageway and 
is traffi worthy. Steps are  being taken 

up to widen this road to 4-lane carriage· 
way to the extent feasible within the avail-. 
able resources. A length of 15. 5 kms 
f)f thi road in D elhi is already 4-lane and 

another 14 kms are expected to be comp-
leted b y October. 1982, which would 

cover the entire length in Delhi. In Har· 
yana. :4-laning of 21 km is in progres · 
which is expected to be complc.tcd by 

June, 1983. Tbe remaining 1ength would 




